Abolition of Post of Lambardar

553. SH. JAGBIR SINGH MALIK, M.L.A.: Will the Deputy Chief

Minister be pleased to state:-

a) whether there is any proposal under consideration of the
Government to abolish the post of Lambardar in the State;
and

b) if so, the reasons thereof togetherwith the alternative
arrangement made or likely to be made by the

Government ?
SH. DUSHYANT CHAUTALA, DEPUTY CHIEF MINISTER

No, Sir
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